RAJYA SABHA [22 March, 2002]

MESSAGE FROM THE PRESIDENT IN REPLY
TO MOTION OF THANKS

MR. CHAIRMAN: | have to inform hon. Members that the following
message, dated 21st March, 2002, has been received from the President:

"I have receved with great satisfaction the expression of thanks by the

Members of the Rajya Sabha for the Address, | delivered to both the

Housas of Parfiament, assembled together on the 25th March, 2002."

LEAVE OF ABSENCE

MR. CHAIRMAN: 1 have t0 inform hon, Members that a letter has been
received from Shri Korambayill Ahammexd Haji, stating that due to liness, doctors
have advised him to take rest for a fow more days and is, thereforas, unabie to
attend the House. Shri Hajl has, thersfore, requested for grant of extension of
Leave of Absence from 15th March to 22nd March, 2002.

Does he have the permission of the House for remaining absent
from the sittings of the House from the 15th March to 22nd March, 2002,
during the current Session?

(No hon. Member dissented.}

MR. CHAIBMAN: Perrission to remain absent is granted.

GOOD WISHES TO THE MEMBERS OF THE HOUSE

MR. CHAIRMAN: Hon. Members, today, we bid farewell 10 some
of our fellow Members who will retire during this year on completion of their
term. Some of the Members, who will be retiring in July and November this
year, would perhaps feel that | am bidding them Good-bye too soon. While
doing so, | am. only following a well-established convention developed, over
the years, in this House. We have been customarily holding farewells during
this part of the Session, as some of our colieagues may not be thers, till the
second part of the current Session.

Those who are retiring will certainly be missed by the House. In
particular, we shail miss those Members who always took prominent part in
eur dsliberations, and made the debate of this august House lively. In this
House, we have shared our joys and sorrows. Members belonging to this
Huuse represent diversity of the nation. Members may belong to the ruling
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party or the Opposition, but when they are in this House, they have a
common goal, namaely, the development of the nation and the welfare of the
people.

Servirg the people does not stop after one has ceased to be the
Mernbar of this House, Through this House, no doubt, you have served the
nalion, but after retiring from the membership of this House, you are getting
yet another opportunity to help others. You may not have the burden of
parliamentary work, but, | am sure, you would be getting more opportunities
to reach out- those who really need your help. The knowledge and
experience acquired would stand them in good stead.

Your membership of the House invests you with an enviable ability
to influence the legislative cutput. Your labours, when translated into laws,
have impacted the lives of milllons of peopie. | am sure that now, when you
leave the Housse, it shall be with a sense of fulfiiment at having played a part
in the grand process of building of our nation.

| take this opportynity to place on record my personal appreciation
and thanks for the valuable contribution made by all retiring Members and
the courtesy, consideration and cooperation extended by them to the Chair.
| wish them good health, happiness and peaceful time while they serve the
nation outside the House,

~ SHRI PRANAB MUKHERJEE (West Bengal): Mr. Chairman, Sir, in
the absence of the Leader of the Opposition, on behalf of myself, and on
behalf of my Party, the indian National Congress, | join you in expressing
good wishes to the retiring Members. Sir, at an interval of every two years,
during this time, we have this moment when we all fee! sad, after all,
parting is sad, and specially for a person like me who has been in this
House for more than three decades. When | first came here thirty-three
years ago, | had the fortune or misfortune of being associated with some of
the Members who also had very long innings. Shri N.K.P, Salve, who was
just sitting by my side, and who had long 24 years in this Houss; after 2nd
of April, we will not be able to get him, he is retiring. Mr, Chavan, who has
the distinction of being the Leader of the House, Leader of my Party, for a
very long period of time, and, perhaps, a person who -had the longest
innings as Minister. My period of membership is a little less than his total
period of Ministership in both the Central Government and the State
Government put together. We would also be deprived of his rich
experiences. Mr. Sikander Bakht, who was the Leader of the House, and
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the Leader of the Opposition, and always made very valuable contributions
in conducting the proceedings of the House. We will be missing many of
our very distinguished colleagues, but, at the same time, those who are
continuing will remember their valuable contributions not only in framing
legisiations, articulating their views, representing the diffarent sets of opinion,
but also sometimes, occasionally, in representing the collective views. Sir,
you have very correctly pointed out that this House is unique, in the sense
that it is not a secondary Chamber, nor even tha second Chamber; in fact,
on some occasions, it is a Chamber which is enjoying the full powers, like
the other Chamber, which is directly elected by the people, espacially, in the
araas of amendment of the Constitution, and certain special powers which
the other House does not enjoy, like creating All-India Services, enabling
Parliament to make legislations on the items enumerated in the State List,
etc.

Sir, this year is the 50th year of the establishment of the Rajya
Sabha. We have covered half-a-century, and, perhaps, when we look back,
in all humility and modesty, | wouid like to say that we can claim that this
Chamber, the Council of States, the Rajya Sabha, has contributed, in its
own way, to strengthen the democratic institution. No doubt, sometimes, to
your irritation, to your annoyance, we quarrel among ourselves, create
disturbances, somestimes, leading to the adjournment of the House, but, the
moment we Jleave this Chamber and meet in the Lobby, we leave the
temporary bitterness here itself, and we compietely forget about those
incidents. But, Sir, whenever the situation demands, as it happened just a
couple of days back, the whole House, through the Leader of the House,
expraessed its opinion against the vandalism, against the attack on the
legislative building.

Mr, Chairman, Sir, | entirely agree with you when you say that our
retiring colleagues will no doubt make their contributions in various fields.
Some of them are coming back, like my young friend, Shri Suresh Pachouri,
who has already been re-elected, and you will be welcoming them; but,
some of our colleagues who will not join us in the second leg of the
Session will no doubt make their contributions to the welfare of the people
and to the development of the nation. Yasterday, when Shri Adhik
Shirodkar was conducting the proceedings of the House, | was witnessing
the command that he exercised. Obviously, as a distinguished advocate
and with his training and a judicial mind, he always guides the Members on
how to conduct themselves. No doubt, we will be missing them. At the
same time, | would like to say that after returning back to their respective
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areas of work, they will no doubt contribute more to the common objectives
of the welfare of the people, davelopment of the nation and in upholding the
cause and the dignity of cur great nation. | convaey to them my very best
wishes and wish good health. | am not saying good-bye to them, but only
wishing them good heaith.

Thank you, Mr. Vice-Chairman, for giving me this cpportunity.
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DR. ALLADI P. RAJKUMAR (Andhra Pradesh): Mr. Chairman, Sir, |
wish to associate myself, personally and on behalf of my Party colleagues,
with the farewsll on the occasion of the retirement of some of our
colieagues. | would like to say a few words of compliment.
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i have always felt proud and privileged to work with them in this
august House. | learmed & lot from senior Members. Their services are
invaluable. Their contribution to public life has enriched the Indian polity.
There is no end In public life as long as one wishes to serve the nation, |
am fully confident and hopeful that their varied experience, which they
acquired in various compositions, will be made available to this great nation.
Of course, | will be missing them for a while. | hope they- will come back in
this august House to work with us. On this occasion, | express my heart-
fell gratitude for the contribution they have made. | pray the Aimighty to
bless them with.good health and strength. Thank you.

SHRI S. VIDUTHALAI VIRUMBI (Tamil Nadu): Mr. Chairman, Sir, |
wish to associate mysalf, on behalf of the DMK Party to which | have the
honour to belong, with the feelings just now expressed by my colleagues.
Sir, we are bidding farewell to soms of our friends who are ratiing on the
2nd April, 2002, since the next Session commences only in the middie of
Aoril, aftar their term gels completed.

Sir, the friends who are retiring on the 2nd April know that public
ife is not beginning or ending with just Parliament. Sir, some of my
collsagues may join us. Some other hon. Members may again come to this
House after the next elaction. Sir, debate in a civiised manner promotes
better understanding, and leads democracy 1o further maturity, transcending
all barriers, whether political or ideociogical. This basic understanding has
enabled us to forget even the acrimony and tension, which this House had
witnessed at times. What is constant? in this world, nothing is constant
except change. That is why even though change is constant, something has
to be always constant. In the second part of the 18th century and the first
part of the 20th century, our forefathers, from Kaghmir to Kanyakumari, had
sacrificed their lives to attain freedom for the motherland, in order to kesp
that freedom intact and pass on  the same to our future generation, we
need two pillars today; that is, democracy and secularism, Sir, we hope
that the nation will continue to get the services of the hon. Members who
are retiring,” and that they will not only guide us, but also the future
generation. Sir, we have moved as one family. When some of my friends are
leaving us, we feel sad. We bid them farewell with a heavy heart. But we
would have also to join them after two or three years. With these words, |
offer my good wishes to them, and hope that their services and expertise
will ever remain available to the nation, Thank you.
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DR. V. MAITREYAN (Tamil Nadu): Mr. Chairman, Sir, as the latest
aentrant to this august House,-it is less than a month-l have great privilege
and pride in offering my good wishes on behalt of my party, the AIADMK, to
the people who take off from today. The Rajya Sabha has got the rare
distinction of having continuity with change. Some of us take a temporary

* Expunged as ordered by the Chair,
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break in the retay race. Some are fortunate-ike Suresh Pachouriji-to have
anough strength by themseives as well as enough support by their party,
who could come back again and start, once again, ail afresh. No doubt, as
ong, who has been a keen observer of the political activities in the country,
aven though | am a new entrant here, | have besen watching with irnmense
pleasure the perfoermance of the various Members in this august House, the
positive contributions made by them in various debates. No doubt, they are
all taking a very short break. But knowing thern, | feel they cannot sit idle.
They will definitely come back with full backing. ¥F-Tax ¥ # Hs =%
T, = aEfdm A wEn | have fult confidence that the respective parties
will definitely take full advantage of the rich experience of the Members and,
sooner or later, we expect all of them to be back either in this august
House or in tha other House, sooner than later, With these words, | offer
our good wishes to all the people who retire, as also 1o two Members from
our party, Shri Soundararajan and Shri Niraikulathan. Thank you.
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SHRI N, K. PREMACHANDRAN (Kerala): Sir. |, on behalf of my
party, the RSP, extend my best wishes -- and best health -- to the retiring
Members. This is the House of versatile personalities. Many eminant
perscnalities amongst us are now retiring.  But in politics, in public life and
in social kfe, there is no retirement. The term ‘retirement' is strange in
political and social life. Therefore, | hope the Members, who are retiring for
the time being from this House, will contribute stii more, because the need
of the hour is to render service to the nation and to the mankind. As far as
our nation is concemed, an all round effort is required for buiding the
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nation, for strengthening communal harmony and for our country's progress.
| hope the retiring Members wit be guiding us in future alsc, with their
contribution, whether they are in Pariament or outside. Eminant
personalities like Chavanji, Salveji, Sikander Bakhtji and Shirodkarii, who are
our elders and very sanior Members, are retiring. But there is an array of
young Members like Shri P. N. Siva, Shri Soundararajan, Shri Subbian and
Shri Peter Alphonse, who are also retiring from this House. Of course, it is
inevitable. I is nol because of age, but because of experience. | have had
one-and-a-half years' expsrience of being in the Upper House, the Council
of States. Before this, | had two-and-a-half years' sxperience of being a
Member of the other House, the Lower House, in the Eleventh and the
Twelfth Lok Sabha.

i remember, even Mr. Siva was with me in the Eleventh Lok Sabha.
He could not complete his term thers. Both the Elaventh and Twelfth Lok
Sabha could not complete their terms. | think Mr. Siva could nct complete
his term in the Rajya Sabha also. 1 hope he would also come back and
render his eminant service in this Council of States. Sir, we have learnt a lot
from our seniors during this short span of time. We are benefited by this
experience. So, | assure the retiing Members, on behalf of my party and on
behalf of the whole House, that their contribution will be remembered for
aver by this House and the people of this country. Some retiring Members
are coming back, it is gocd; those who are not able to come back, | hope,
they would continue to contribute for the betterment of the nation. Sir, with
these words, |, on behalf of my party, once again convey my best regards
and wishes to the retiring Members.

SHR! N. R. DASAR! {Andhra Pradesh): Mr. Chairman, Sir, | thank
you very much for giving me this opportunily 1o speak. It so happens that
the Leader and the Deputy Leader of our party have been away due to
some other preoccupation. it is an irony today that we have to greet our
retiring friends and colleagues after a marathon debate yesterday on the
mast important subject -- POTO. Anyway, that debate, in which the retiring
colleagues also contributed much, would go a iong way in the history of
Rajya Sabha, | believe. In the tast four years, | have leamt much from all
those friends who are retiring and who are continuing in the Houss,
irrespective of the parties to which they belong. | have learnt a 1ot from
therm, not only in regard to conducting oneself on the floor of the House,
but atso how best to serve the people. | only wish that all these colleagues,
both my contemporaries as well as my senior cofleagues, would, continue to
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make contributions in the times to come. Qur motto should be 'senvice,
inspired-service’'.

Sir, my friend, Or, Y. Radhakrishna Murty is retiring from this
Houss. Both of us had been classmates in the same college and also living
as neighbours, helping each other and having consultations. | also know
Shrimati Jayaprada, the youngest Member from Andhra Pradesh. The day
when she joined the Telugu Desam Party -- at that time, | was also in the
Telugu Desam, and we wera common friends -- she was greeted by the
masses there. In fact, she came to limelight, to public life, not only through
Tetugu Desam, as a Rajya Sabha Member, but through her first film
Bumkosam, l.e., struggle for land. She played the role of a revolutionary
character in that film. | hops her vision and outlook had not been biunted by
staying in the Rajya Sabha for six years. | hope she would do better through
her film caresr in the times to coma. Rajya Sabha is a small piace for such
artistes.

Sir, my dear friend, Ramachandra Reddy -- | should rather call him
comrade Ramachandra Reddy -- though he belongs to the Telugu Desam,
we were very good friends in the past, and we will remain so in the future
also. Mr, Saifuilah made a very, very interesting speech yesterday, 1 know
him very well though he hails from Ananthapur district in Andhra Pradesh
which is in another corner, bordering Karnataka. Sir, | have learnt not only
from the friends coming from Anghra, but also from friands from other
States. The debate which took place yesterday was so sober, objective and
sducative. The meaning of Rajya Sabha has been very well given exprassion
to in it. | hope all my colleagues -- some of them are seniors, not only in
public life, but in terms of age also -- would do their best tG serve the
masses in the times to come. Sir, | once again greet all the retiring
Members with a heavy heart, Thank you very much, Sir,

DR. RAJA RAMANNA (Nominated): | thank you, Mr. Chairman. i
rise to speak in a farewell to my colleagues, but | would like to point out my
special position in this House. Actually, in the Constitution, the Nominated
Member comes first and then the parties. Among the Nominated Members,
the position of significance that has been given to me is science. It is clearty
written. Therefore, | would like 10 compare this august House with what a
group of scientists wouid have done.

I notice that when there is a difference of opinion between two
sides of the House, very rough words are exchanged, of course, within the
Parliamentary restrictions, but they are very rough. At the same tims, the
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same two people who have exchanged rough words, when they go to the
Central Hall of Parliament, put their arms round each other as though they
have been real friends, for life. But what happens among the scientists
when they have a difference of opinion even in regard to the ninth decimal
place? They are very strong about their opinion and when they come out,
they will not speak to each other, and, sometimes, one will go to America’
and the other stays on because they didnt agree on tha ninth decimal
place. It realty shows you the very fundamental difference between the
scientific way and the political way of approaching problems.

Be that as it may. Sir, | have been in the House. for the last ten
years, with breaks in between. There have been most interesting pericds;
not that my term is finished here, but Mr. Siva was keen that | speak. |
would like to mention how things are changing here, from the days | first
entered Parliament. | entered Parliament as a Minister straightaway. | didn‘t
even know the rules. Mr. V.P. Singh was the Prime Minister; he saw me just
before.| entered Pariiament, but | didn't know that | had to be introduced in
the other House, because | was a Minister. | didn't know the way and |
came straight hare. Mr. V.P. Singh thought that | was following him and he
just pointed to the Chair just next to him, "I would like to introduce Dr.
Ramanna" but there was nobody sitting there! There was the usual howl,
and | was sent for. | was sitting quietly in the Rajya Sabha. You know the
Parliament building is circular. Once you start going round, you will never
stop. But somebody toock me and | was introduced.

I was first introduced in this House and, therefore, | believe, | know
all about the Parliamentary rules. But, everytime, | am amazed at the
number of quotations from various sections of the Criminal Procedure Code,
the Civil Procedure Code and the rules of Rajya Sabha. My lawyer friends
keep quoting those. | feet very small because, though we believe physics is
.all truth, my colleagues in Parliament consider the real truths are in the
various rules of Parliament, higher even, perhaps, the Bible. With that
vehemence they quote them,

Now | have learnt to quote these. Once you quote a rule, you feel
you have said the last word on the subject. That is one new thing | have
jearnt here, The other is, | must remark how the Chairman of the Rajya
Sabha saves time hera. He has been, in recent times, allowing four people,
five people, at a time, to speak. That is a very clever way of getting all tha
information together. So, he gets a large discussion in one go. But
sometimeas, it reminds me of the European Opera, because, in an Opera,
many people sing at the same time and produce harmony. But, here, we
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produce disharmony. Anyway, it doesn't matter. The beautiful thing about
the European Opera is, they have different levels of frequencies and
volumes. Here, | would like to admire the strong tenor of my friend, Mr,
Pachouri. | sometimes feel if everybody is trained to use his voice, this Rajya
Sabha wilt be the most powerful ong in the country. However, the last
word | want to say is about the future of the country and the countries of
the world will depend on science and technology. | was somewhat, Mr.
Chairman, disappointed with the voting system that we have and we are
proud of it because every time an important Bill is put to vote is put on in
the House, my light never comes. And by tha tima | fill that little form when
it says 'ayes' and 'noes' in very small letters, | do not know how they read
it afterwards, but by the time that reaches the Chairman, the result has
been announced. It does not make any difference if one is this way or one
is that way, But yesterday we became close to this way or that way.
Therafore, | belisve that we should modernise this system, There are so
many buttons. But | think perhaps even mere. The last word is, | think, the
Chairman may remember and may be he does not like to be told something
which happened in the beginning of this five year term., | said occasionally
that we should have in Parliament speakers of eminence, not in Parliament,
to talk to us once a month to bring us up to date in science and other
things so that we are not back in time, but way ahead of our knowledge of
things. But somehow our Chairman said that it is not quite the business of
the Rajya Sabha. Maybe, he is right because there are so0 many other
things to do. But perhaps he would reconsider this so that we, this
important Upper House really becomes higher cioser t¢ the Meaven than the
other way round. | thank you very much for giving me this opportunity to
make a flippant remarks. ! would like to say how glad | am to have made
friends the pesopls who are lzaving us because | know from experience that
once you get to know the people in the Rajya Sabha, they are your friends
always. They ara not only friends but they help you in many ways. | am
grateful for all this.
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"SHR! S.NIRAIKULATHAN (Tamiinadu): Hon'ble Chairman, Sir, |
take this opportunity to pay my respect to you, the Hon'ble Prime Minister,
Hon'ble Ministers, Hon’'ble Members of this august House and the officials.
During the last six years | had the oppertunity to listen to the lively debates
and informative discussions in which Hon'ble Members used to take part. |
was often delighted to witness their oratorical and debating skills., Sir, |
thank all the leaders of political parties who have sald good words for the
retiring Members besides extending good wishes. | wish to make a pertinent
point here, | is said that Jasmine of neighbourhood too has fragrance. This
should be the attitude in our House also. Sincerity and hardwork shoutd be
appreciated even if it is found in the opposition ranks,

I

Sir, it is my bounden duty to record my deep sense of gratitude to
my respecied leader, Goddess of my heart, Dr. Puratchi Thalamvi J
Jayalalithaa, who sent me to this House. | was born in a poor dalit family in
a small village near Rameswaram, the seat of Lord Ramanathaswamy, in the
southern tip of India. | come from a society that is socially, economically
and educationally backward. But my leader Amma choss to send me to

* English translation of the originatl speech delivered in Tamil.
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this august House, where for six years, | had the priisge to be with the
Hon'ble Members who excal in various fields. | am sure no ons could excel
my leader in her commitrment 10 the cause of the peor. That is why | am
tempted 10 highlight some of her great achisvements here.

It is my leader who for the first time proposed 33 par cent
reservation for women, and my reveraed leader is implementing this at the
party and also the Government level, Provisions have been made in the
banks for giving loan to women to set up small avocations so that they
become self-sufficient. Industrial Estates have been sel up especially 'o
cater to the needs of women. My leader Dr, Puratchi Thalaivi introduced an
unparafieled scheme known as 'cradle scheme' under which orphaned
children are adopted and brought up by the Government, This scheme is
intended to put an end to female foeticide and infanticide. That is why this
scheme was lauded by no less a person than Mother Teresa. There is yet
another scheme for women under which Rs. 25,000 is deposited by the
Government in the name of the girl child if it is the single child of the
parent, and Rs.15 thousand each if thera are two girl children. This money
together with the interest would be available to the gl children for their
education etc. after they grow.

All women police stations have been set up in Tamil Nadu by my
leader with mulli-pronged approach of redressing griavances of women
with.out torture and to provide employment to women. Special schemes for
widows and the destitute have been launched. To provide quality education,
Mother Teresa Women University has been allocated sufficient funds to
make it a University of Excellence with international standard. Girl students
of higher secondary classes belonging to SG/ST are given free cycles to go
to school so that there is no hindrance in their education which is the
pathway to breaking the social shackles. When the Supreme Court
intervenad to curtail reservation, my leader got a special Bill passed in the
Assembly 10 protact 89 percent reservation. (nfarruption).

MR. CHAIRMAN: Please confine to farewsll. Only farewell, nothing
eise. Hon'ble Members are saying that what you are speaking is not
relevant for today. 1t may be relevant otherwise in the country. Please
conclude now.,

SHRI S.NIRAIKULATHAN: Sir, | have to say all this because it is my
leader Amma who has sent me here {nterrupltion)
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With superb, excellent, efficient, and the matchless handling of the
people by way of simplicity, sincerity, sagacity, transparency, dedication and
a rare clarity of mind, our Amma is a never changing leader in the ever
changing world, Everybody feels scared because, our Amma is strong and
stubborn in her policies, principles and doctrines. Out of inner fear certain
political leader has begun to shudder.

MA.CHAIRMAN: That is alright. Now you have spoken. Nothing
more, nothing more,

SHRI S.NIRAIKULATHAN: Sir, t appea! to the Government to give
Bharat Ratna to such a great leader, Or, Puratchi Thalaivi ¢nterruption)

I am concluding Sir. During British Imperiglism when Netaji was
fighting against the British, a great patriot, Pasumpon Muthuramalinga
Thevar was inculcating patriatic feelings in Tamilnadu as the trusted
General of Netaji., He gave 64 villages to dalits and worked for the
upliftment of dalits. He fought against untouchability and eamed the respect
ang goodwill of the People of Tamilnadu, particularly of southern districts.
He was a freedom fighter and a great patriot. Therefore, | request the
Govarnment to issue coins bearing the image of Pasumpon Muthuramalinga
Thevar in honour of the great nationalist {nterruption).

MR. CHAIRMAN: Pleasa sit down now. No more. Please sit down.

SHRI S.NIRAIKULATHAN:l am concluding, Sir. For the last six
years, | have been demanding a railway line in Ramnad district between
Manamadurai and Tulicorin via Kamudhi. Survey of this 90 km long railway
line estimated to cost Rs. 205 crore was conducted. But this project has
not been approved so far, My district of Ramanathapuram is a backward
area by all counts.  That is why | have been demanding this project, |
request the Government to consider this project favourably and lay new rail
line between Manamadurai and Tulicorin. | once again thank you ali.

MR. CHAIRMAN: Hon. Members, there are number of hon,
Members who want to speak. We have seen that it is taking time. So, !
would request that all of you should confine yourselves to two minutes each
so that more Members could take part in biding farewsll -to the retiring
Membars

SHRI ADHIK SHIRODKAR (MAHARASHTRA): Mr. Chairman, Sir, |
have to request you to kindly expungse from record the observations rmade
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by Prof. Yadav about my fees. | am flattered; my vanity is tickled, but if our
hon. Mimister of Finance comes to know about it, | wit! be in difficulty.

o) wrmf ol :

SHR!I ADHIK SHIRODKAR: Sir, in everyone's life, there occur
moments where words fail to express one’s thoughts and emations. i | am
unable to express those thoughts and emotions, it ig not because | have
none, but it is only because the words have deserted me at this crucial
moment. | remember the first day when | took the oath; | was awed and
felt a heavy sense of responsibility and | realised that | was joining an
august institution. | was worried whether 1 would be able to do justice to
the responsibility,. Whether | have done it or not, it is for you all to decide. |
remember my first week. A Vice-Chairman was in the Chair. | was told
that if | wanted to speak, | would have to raise my hand to draw the
attention, to catch the eye of the Vice-Chairman. That Vice-Chairman, who
is a dear friend of mine, is not here. He looked in my direction at least five-
six timas, but did not permit me to speak, | thought that it did not matter; |
have five years, eleven months and three weeks to go. Next day, when he
saw me in the corridor, he asked me what my name was. | said, "l am
Shirodkar“. He said, 'Mr. Shirodkar, why didn't you shout?' | said, 'l was
toid to catch your eye and not your ears.” That is how the first week went,
Within fifteen months, | was asked to preside over this House. Again, | was
awed. | have seen great Chairmen and | felt a great sense of responsibility
and a great sense of honour. Six years have passed by. | have tried my
best to discharge my duty. How successfully | did is a matter on which |
am little scared, but | wish to express to you, Sir, particularly, my gratitude
for your kindness, for your encouragement, throughout these six years. |
also wish to express my gratitude to Dr. Najma Heptullah, who was also
kind enough. The Leader of the House is a very mild and soft-spoken
person. | am grateful to Pranabda for the kind words. | have always failed
to appreciate him adequately. He is so kind; suddenly, he flares up, but, in
a moment, he cools down. Yesterday, he got angry when | talked about
the time limit, Sir, the Leader of the House reminds me of the 'coconut’,
very rough exterior from outside, perhaps; but when he opens up, it is a
beautiful love like the water in the coconut, and all sorts of pleasantries,

* Expunged as ordered by the Chair.
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Sir, we are grateful to all of them. | am grateful to all my colieagues who
have suffered, because of me, in silence. Many a time, if | have offended
themn, inadvertently, | tender my unqualified apologies to all of them. | am
also grateful to the Secretary-General and his colleagues who have been a
constant help to me, without any expectations. | am gratefd to all the
Watch and Ward Staff who have been kind enough to me. | am grateful to
all those persons ke Shri Shashi Kant, who is in charge of the library. Sir, |
am fond of reading, and somebody asked me once, ‘Do you read to
increase your knowledge'; | told him 'l read to decrease my ignorance.’
They have contributed greatly in decreasing the ignorance on my part. |
have to thank everybody., Of course, | have to thank the Press. But | am
grateful to one and all. | go with a heavy heart, and | thank you very much.
But, befora | conciude, | would also fike to thank rmy leader who felt that |
could contribute to the Shiv Sena by coming here. | thank him for the
confidence he has reposed on me., Thank you very much, Sir. | wish you
all good tuck.

SHRIMATI JAYAPRADA NAHATA {Andhra Pradesh): | thank you
very much for giving me an opportunity.

Sir, #t is a great priviege for me to be a Member of this House.
Today, with mixad emotions, | want to say somsthing, but how far | would
be able 10 express myself in words, | really do not know, because | have
come from a different world. But it is a great feefing to coma into politics
from the giamour world. Being in the glamour world for s0 many years, and
then coming into politics, is not easy. Sir, this is not the first time that
artistes are becoming politicians. Whenever | used to come to Delhi during
my shooting time, | used to pass by this Pariament, and, for a moment, |
used to stop the car; | used to fold my hands and do ‘pranam’; and then |
used to go. | used to have a great respect, and God has been very kind to
me. Whenever | used to stop my car in front of Parliament House, and my
brother -- because my brother used to travel with me -- used to wish me.
It is a great moment, and | wish that he could see it. | wish he is present
inside the House. Sir, six years just went like that. And for what all, as a
representative of the Telugu Desam Party, | could do, | am thankful to my
leader, Shri Chandrababu Naiduji, who has given support and has had faith
in me that | would represent the State problems and raise my voice
whenever the need arises. Sir, it is a great experience for me. i used to feel
that politics means only shouting, howling, and no emotions, But, today, |
am finding different with a great feeling. We have very senior leaders here.
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They are coming from different parties. If | have completed six years
successfully, it is because of their support, their affection, their
encouragement. It can never be forgotten. And | am thankful to my TDP
Members who have all given their shoulders whenever | needed their

support,

During my tenure here, | have seen so many events--happy events,
sorrowful events, everything. We have shared them. The country is facing so
much of hurdies, so much of problems with terrorism and all, under the
leadership of Shri Vajpayeeji. He is doing his best and | am a great fan of
his. | pray God that this country should come out of these tensions and
crises. We speak about terrorism here. As an artiste, | have done a film,
titted, Bharata Bhagya Vidghata. | am playing the Home Minister's wife in that
film. The subject is what we are facing today, cross-border terrorism. | fesl
that definitely that film will give a message to the people who are creating
problems. | think there will be certain reformation because that medium is
more powerful than anything.

| thank my colleagues iike Shri Shiva and Shatruji,. Whenever |
raised some subject in the House, he would forget that he is a real hero. He
supported me with great affection and great courage. By ail, Sushmaji,
Sargjji, Sarlajl, Ahluwaliaji and everbody, | have been guided in a proper
way, Without them, | do not think | could have succeeded in this fieid.

Today, | feel really nice, very emotional. Maybs, knowingly or
unknowingly, | have hurt anybody at any time. | apologise for that. Thank
you,
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SHR! P. SOUNDARARAJAN (Tamil Nadu): Thank you very much,
hon. Chairman, Sir, for giving me this opportunity to speak on this occasion,
Six years before, when 1| emtered in this august House, my revered leader,
Dr. Puratchi Thalaivi, was the Chiaf Minister of Tamil Nadu. Now, when |
am retiring, the people of Tamil Nadu have enthroned Amma, once again,
as the Chief Minister, This gives me boundless happiness.

During the last six years, { had the privilega to witness the
transition of political history from close quarters, as a Member of Parliament.
| had the opportunity to listen to the enlightening speeches of eminent and
senior hon. Members from different political parties on various subjects. |
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must admit that | have learnt a lot during this period. { shall always cherish
the memory of my term in this Council of States.

| take this opportunity to express my deep sense of gratitude to my
most respected leader and the hon. Chief Minister of Tamil Nadu, Dr. Puratchi
Thalaivi Amma. But for the showering benevolence of Amma, a fanmer's son, ke
me, woulkd not have become a Member of this House of Elders.

I feel it is my duty to make a point clear. Prefixes like Pandit,
Sardar, Lok Nayak, Giani, etc.,, before the names of persons are used
almost every day in this House. But due to language problem, the prefix
‘Puratchi Thalaivi' is not understood in the right context, Puratchi Thalaivi in
Tamil means 'Revolutionary Leader'. It is the people of Tamil Nadu who call
my leader Puratchi Thalaivi Amma, with deep respect.

Introduction of Cradle Scheme, which was appraeciated by Bharat
Ratna Mother Teresa, which was meant to adopt orphaned children and to
discourage female foeticide and infanticide, setting up of all-women police
stations, getting Reservation Bill passed in the Assembly and getling it
incorporated in the Ninth Schedule of the Constitution, putting down
terrorism with an iron hand, risking her own fife, reclamation of over 20 lakh
hectares of land and its distribution to the poor and the landless, providing
free bicycle to higher secondary girl students of SC and ST to go to
school, eradication of poverty through multi-pronged approach, facing the
politically motivated ordeals courageously and rising like phoenix, the list of
her achievements is endless.

This House woyld recall the unflinching support given by my leader
to all the measures of the Centre, in the interest of the nation, without
politicking. That is why, though our political rivals in the State are with the
NDA, without being a part of the NDA Government, our leader extended
support to the POTO 8Iill, as a true statesman, as a true patriot. That is the
national spirit of our leader.

When the 20th century came to an end, we read about the makers
of the past millennium. When this millennium comes to a close, the world
will read my leader as one among the makers of this millennium. In Indian
History, now we read about Ashoka the Great, but the posterity will read
about my leader, Amma the Great.
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I, once again, thank you, hon. Chairman, hon. Prime Minister, the
Leader of the Opposition and all my colleagues. With these words, |
conclude. Thank you,

SHRI GOPALSINH G. SOLANKI (Gujarat): Sir, this is the House
where | could sit for 12 years. My 2nd term is also ending. | am highly
indebted to the hon. Prime Minister, Shri Atal Bihari Vajpayee, who brought
me to this House in 1980. He was also a Member of this House at that
time. Second time aiso he helped me to come to this House. At the same
tima, | am highly indebted to my party and to my parents. | can remember
the face of my father. ! saw him when | was two years and three months
old. At that time, he was in jail on account of the Freedom Movement. | am
highly indebted 1o my wifa who is not in the world. She passed away in
1906. When | joined the BJP, my wife used to say, "When you do not
come to the house, 1 just go to the jail to inquire about your whereabouts®.
Sir, those were the days of Emergency. Later on, | was put behind bars in
a case of cow slaughtering and next time during the Ramshilla Movement in
1989. My wife helped me to come out of the jai. | was a practising lawyer
during those days. | am highly indebted to all my leaders. | also remember
the advice given by Shri Atal Bihari Vajpayee who was our leader during
those days. He had asked me to speak on a subject. | was asked to seek
clarifications on the issue of Super 301. | could do wel. My other
colleagues who are sitting with me on the same Bench are also retiring.
The company of Sushmaji and Sivi Pramod Mahajan was very useful to me.
They used to advise me on many issues. At the same time, | have learnt
many things in this House. Of course, there is a 'ot of difference between a
court argument and a debate here. Here we can learn many things,
particularly how to shout. But | have no lungpower like Shri Suresh Pachouri
and Shri 3.S. Ahluwalia. | alsoc remember Shri Ratnaker Pandey. | also hagd
tha company of Shri Satish Pradhan and Shri Adhik Shirodkar. | could also
learn from the Opposition parties. In my two terms, | have seen six Prime
Ministers. Atalii has become the Prime Minister thrice. | could learn many
things. Sir, | have seen many scams during this period. Many subjects
have been debated in this House. | am also thankful to Shr Pranab
Mukherjee. Whenever he delivers his speech on the floor of the Houss, |
listen to him very attentively. | have also remained in the company of
Shri Rahman Khan. And, | had a good company with them.,

Sir, politics is not an activity where pessimism exists. But, once a
parson or a political party loses optimism, then, there comes in negativism
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or pessimism; this should be avoided. Today, we are separated from ore
another, But there is this optimism that wa will come together again one way
or the other. Thersfore, when many hon. Members, especialy, Shvi Anantray
Devshanker Dave, belonging to my State, who came to this Houss, around the
same time, are getting separated here}l would like to say that | am very
hopeful that we will be coming together somewhere sooner or later.

Sir, | want to thank the Watch and Ward Staff; they always paid up
respects whenever we passed by them. 1 would also like to express my
indebtedness to the Chair who has always allowed us to put our
supplementaries even when our names were not there in the list. Whenever
we requested the Chair, we were allowed o speak in this House on various
subjects. | am indebted to one and ail here. Thank you very much,
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SHRI P.N. SIVA (Tamil Nadu): Thank you, Mr. Chairman, Sir. A
day to be remembered, and a c'ay that will remain in our minds for ever.
Sir, when emotions override, we tfall short of words. It is a proud privilege
for me for having been a Member of this House, amongst eminent
scholars, experienced political staiwarts, outstancing academicians. Parting
is always sad. | can part with anything in my life, but not friends. Not only
from what | have read and what | have heard, through my reasoning power
also, | have understood that life is not anly a bed of roses, but also a bed
of thoms. | had read in one of the poems, *We meet, we know, we love,
only to part®. This parting may not be permanent, but, of course, it has iis
own impact. If | may recall the farewsil address that you gave in 2000,
when { came here as a Member, you rightly said, "After you have become
old, you will be narrating to your grandsons your past experiences. Whaen
you look back at iife at a distant time, this term, in this House, will have a
special mention.* In parfiamentary term, you said, “We will have a Special
Mention*. | remember those words. | will be doing injustice if | start
naming persons, who had impressed me, who had helped me, for, in the
course of my speech, and in my emotional mood, | may eave out the name
of one or the other person. So, | don't want o name any one, in particular,
My thanks and gratitude goes to one and al here. First of all, Sir, | am
grateful to my party, which bom 80 years ago, with the only objective of
uplifting tne supprassed, oppressed and the depressed classes of the
society.

But for my leader, Mr. Karunanidhi and Mr. Maran, one of the
senior most Members in Parliament for having been here for more than 35
years, which has heightened me alf through my tenure and my party, | couid
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not be a Member of this august House. As Shrimati Jayaprada said, we
have seen the Parliament building in books; we have seen the photo of this
building in newspapers; never had we dreamt thal we will be a Member of
this House. Sir, | had the priviege of being a Member of Lok Sabha for
ong-and-a-haif years. That was not my fault. The Government was toppled,
and i had to go back; and | came here. It so happened that | have to be
here for two years. The tenure may be short, Sir, but | go with very many
memorigs, not surely bitter, but all sweet memories. We have crossed
swords with the Opposition, but without hurting each other. | remember
what Pandit Nehru had said once, when there was a big uproar and
exchange of words from both sides, | quote, "All these are within the four
walls of this House. Once you go out, you have to forget, because you are
friends and not enemies.” And that is what | experienced. The atmosphere
that prevails within this House and outside this House, | think alone is the
only thing which makes everyone feel that we have to remain here forever
with dignity. By being a Mamber of this House, | feel that | have travelled ali
over India, mesting people, representing all the States, having different
qualities. We are living in a country of muiti-lingua!, multi-racial and multi-
cultural, by way of experience, by moving with friends here, we came 10
realise in what a fantastic and wonderful country we are living, and | am
very happy to mention it here, at the moment.

Sir, my political career started in tha dark cells of Trichy Central Jail
as a MISA detenu, at the age of 21 years, when | was a student, My
intention was not to become a parliamentarian, or, anything else. My interest
in public life, the social reformation policies of my party, the economic
reforrms which my party undertook when | was young in college days,
attracted me to politics and | became a full-time politician. Fortunate
enough, | came to this Parliament, the law making body.

Sir, we represant 105 crore people of this country and we have
had, of course, a very great experience; and we have also changed the
proverp, ‘familiarity breeds contempt'. Who said? ‘Familiarity has bred
affection, and not contempt.’ That is what | have learnt here; that is what |
have observed here; that is what | have inferred through my short tenure
here. | have fruitfully enjoyed every hour and every day. "Men may come
and men may go, but | go on foraver* are the words of a poem -- A River.
Many Members may come and go, but this institution will remain forever, It
has got its own legacy. We are made proud to feel that we are Members of
this House. As | said earlier, successful legal luminaries, who have
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established their talent in the Supreme Court, and in many Bars all over the
country, and the stardom and so many eminent people, and being one of
rem, is the real credit which democracy has given to us. Democracy does
rot mean that it is only the rule of majority. it is a protection of the minority

, mat we see here. The majority, the ruling party giving ail privileges to the
mnority, specially in the Lok Sabha, the Deputy Speaker is elected from the
Opposition side, We are proud of too many things for being in this country,
S« | would like to add one more thing here. When | had put my son in a
school, a reputed school, they asked me too many questions,

They took a test for me, they examined my knowledge and the
oegrees | possessed. At last, | told the Principal: "My son would be proud
 of the school; | can asSure you that this school will be proud of my son."
So also, we are proud of being Members of this institution and this
nstitution, | believe, should be proud of us, though we have not done much
of service. | am sure, | am not leaving this place with despair, but with a
nope that | would come back. My voice woidd echo and my views wouid

reverberate in this House.

Mr. Chairman, Sir, you would permit me this day, because today is
not just a farewell day. We have cooperated with the Chair in consideration
- of the time and all those things. This day, we would like to let out our
i emotions. | would miss the company oi many distinguished Members.

Charles Lamb has written a book called 'Essays of Vilia.' Dickens
ras written an essay called 'On  Retiremnent,’ in which he wrote, *On the
day they retired, they felt as if they were glued to their seats; for the next
morning, when they would not be finding themselves in the same seat.
what | would like to say is, there are certain fac!s of life, which we have to
accept.

There are so many events that marched hefore me but | would not
narrate everything. When the country was celebrating its Golden Jubitee of
wdependence | was a Member of Lok Sabha. When the country celebrated
1s Golden Jubilee of Republic, | was a Member of this House. On the night
of 14th August, when the whole Parliament building was illuminated with
sghts, when the whole Delhi was decocrated, when people were rushing to
see Parliament and when people were gazing at this Parliament Hguse, our
cars were just let inside and when we came in and listened to the speeches
of Mahatmaiji, Panditji's 'Tryst with Destiny,' and Netaji, | feit so elated and
oroud of having born in this country and for being a Member of this House.
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So also, on the fateful day of December 13, when the 'Temple of
Pemocracy' was aimed at by terrorists, when all of us, the Members of
Parliament, were in the Central Hall, not knowing what might happen. Sir, as
you too were aimed at, as one of the terrorists tried to enter through your
door, s0 many things were said then. All the Members had the full courage.
When the tension subsided, the Parliamentary Affairs Minister, Shri. Pramod
Mahgjan, came In and said, "We have arranged some vehicles; lady
Members can go first.” At that time, | remember, Sushmaji was there and
said, "l don’t want to take that privilege. | want to go when all my friends
get the opportunity to leave. Just because | am a lady, | don’t want to take
that liberty and escape from this place.” That valour | have studied in Tamil
history in the character of Velu Nachiyar. In honour of this lady, | expect two
things from this Government. | may leave. As | said, | may come back. But
this Government, which has dedicated itself to bring so many reforms,
would bring in the Women's Reservation Bill during its tenure; two, on

.behalf of the people of Tamil Nadu, | would suggest to this Government,
through vou, Sir, that all the regional languages in the country, should be
recognised as official languages. These two are my humble demands.

Sir, to you, you have decided unanimously that Question Hour
wouldn't be suspsended for any reason. So also, Special Mentions be given
a place of prominence. Special Mentions are made to raise certain urgent
.matters, sometimes, due to some official business, these are postponed. For
example, | gave a notice to make a Special Mention on an urgent issue.
But when it was taken up after 5-6 days, the importance of the issue was
already over. So, Special Mentions should also be given due importance.
Once again, | want to thank my. Party.. This morning | received an invitation
from the Parliamentary Affairs Minister that ws are going to have farewell
this evening. it says, “There are moments of parting, and those people who
are in Parliament are going to the people.* Sir, we are always with the
people. Although we have come to Parliament, we are not away from the
people.. OQur founder leader Anna said, and that was a maxim or motto
which he taught us, *Dear brother, go to the people, live among the people,
learn from them, start what they know and build up what they ‘have.” |
would like to quote with a few lines from a poem by Thackeray.

The piay is done
The curtain drops, slow falling
To the prompters beill
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A moment yet - tha actor stops

And locks around to say

Farewell

The approving audience gives him cheer
He bows and then says his say

Yet down in cheek there falls a tear,

I am amidst emotions. | believe this parting is not a permanent
one. Once again, ! say | can part with anything but not friands. | have
eamed too many friends whom | will never forget. In my life, during all
these years | have crossed, | have got two places which | love and want to
live there and even } want to lay down; one is the institution wheare | studied
and ancther is the Pardiament House for its sanctity, for its esteem and
more lovable friends whom we have come across here and whom we will
come across in future,
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Though our Chairman has left the Chair, | am highly grateful to our
hon. Chairman for his guidance and encouragemsent to me to function as a
partigmentarian. Mr, Vice-Chairman, Sir, | am highly thankful to our Deputy
Chairman, Dr. Najma Heptullahji and the Parel of Vice-Chairmen who have
always given me a lot of encouragement. | have learnt a lot from the long
partiamentary experience of our hon. Prime Minister, Vajpayeeii. | hava
learnt from the Leader of the House, Shri Jaswant Singhji and from the
Leader of the Opposition, Dr. Manmohan Singhji.l am highly thankiul to them
for their cooperation. | am thankful o my Party Leader, Dr. Alladi Rajkumar.
I am also thankful to all the Leaders of different Parties. | cannot forget
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them, | am highly thankful for their cooperation. Sir, here | would also Jike
to make a mention about our Secretary-General as well as his staff who
have given me their full cooperation during these six years. Sir, without
taking much of the time of the House, | assure the House, through you, Sir,
that | will continue to work for the development of the nation, for the
removal of poverty, iliteracy and uremployment. | would strive hard to
strengthen our democracy and secularism. f any hon, Member or anybody
from the staff has is hurt during these six years for any of my act of
omission or commission, | appeal to them to forgive and forget. Sir, | once
again thank you and | take the leave of the House with folded hands.

SHRI S.B. CHAVAN (Maharashtra): Mr. Vice-Chairman, Sir, this is a
time when very long speeches are not required at all. | know that most of
the hon. Members are waiting, as to when this will be over. That is why |
do not propose to. give very many details. | shouid say that 1 am going with
a sense of fulfiiment. | am going with a great achievement.

Sir, | worked with Smt. Indira Gandhi. | worked with Mr. Raijiv
Gandhi, | also worked with Mr. P.V. Narasimha Rao. And, after being in
the Opposition, | am, now, working with Smt. Sonia Gandhi. | am,
particularly, grateful to all these leaders, because they have given me an
opportunity of serving the country in different capacities. | have been in
Partiament for almost twenty years and in the Maharashtra Assembly for
almost 25 years. So, | must say that, while discharging my duties, there
might have been occasions when | might have hurt the feelings of some
pecple. | have no hesitation in tendering an apology to those people
because, when you are consciously working for a particular cause,
irrespectiva of who the parson is, you have to discharge your duties
consciously.

| feel very proud when | am reminded of the work done in Punjab,
Sir, Punjab was on the brink of anarchy and everybody was saying that
there was hardly any possibility of holding elections in the State. | feel very
happy that we could conduct elactions there. We could bring the people of
Punjab into the mainstream. | am not bothered whether the Congress Party
was in power. Bringing the people of Funjab into the mainstream gave me
a sense of fulfiiment,

When | talk of Jammu and Kashmir, | would say that, actually, |
was prepared to hold the elections, both for the Lok Sabha and the State
Assembly. We could only succeeded in holding elections for Parliament.
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But, when it came to Assembly elections, a point was dictated by our
friend, Dr. Farooq Abduliah, and, it seems that the then Prime Minister, Shri
P.V. Narasimha Rao, had some kind of an understanding and, due to that
understanding, elections to the State Assembly could not be held. | feel
proud that in Mizoram also, when Mr. Lal Denga was trying to dictate terms,
we were very firm, | could see that he was brought on par with others.

Sir, special status creates a problem and that is why it becomes
very difficult to grant any status to any particular area. | do not want to
dilate en that.

My sense of achievement is because of the fact that | have been
able to start the Parliamentary Standing Committees. You will be surprised
to know that the Standing Committees have started from Maharashtra, Mr.
Shivraj Patit was the Speaker in the Maharashtra Assembly. We began this
in Maharashtra in a very small way. | fesl so happy to say that it has taken
very good roots in Pariament. As you all know, we have seventeen
Standing Committees. | will not say that thers is no scope for improvement.
There is always a scope for improvemnent. | am very much interested in
finding out how these Standing Committees would be functioning even after
my retirement. | think, inspite of my retirement, |. have the privilega of
writing t0 all the Chairmen of the Standing Committees and also our hon.
Chairman in order to find out as to what is happening.

Ws have the Ethics Committea. But, the atmosphere is exactly not
vary congenial for this kind of concept. All the political parties have been
promising that they will deny tickets to pecple who have dubious character.
| am somry to say that this promise has not been fulfiled by most of the
political parties. Whatever may be the letter of the law, at least, at the
political level, you can deny tickets to such peopie, who are, in fact, not
requirec in Assemblies of this nature. But, somehow, we could not fulfi
that, and that is why { have been specially interested In seeing that this
Ethics Committée also succeads, and we are able to eliminate people, who,
in fact, are not desirable. It may be a tall claim. But the time is going to
show that our future depends on the kind of people, who become peopies’
representatives, both in the Lok Sabha and the Rajya Sabha. | have a
sense of fulfiiment, and that is why | don‘t have any regrets that | have to
rotire. | will retire. But, at the same time, | am not going to retire from
public fife. | am going to work in the field. Large areas are available where
we can render our sarvice to the people, at large. Earlier, the time was not
sufficient at my disposal because of my parliamentary responsibilities. But,
now, | will be having plenty of timé-at my disposal. | will be able to work In
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the field. If possible, | will be keeping contacts with all my friends here, |
am grateful to the hon, Chairman, the hon. Deputy Chairman, hon. leaders
of the political parties who have said very, very high words about the
Members who are retiring. | am sure we would be able to keep contacts
with each other, and see that the common goal of making the demacratic
process and a secular democracy, fulfilling its aim, is achieved in our
lifetime. Thank you, Sir.
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Transliteration of the speech in Persian Script is availablie in the Hindi Version of the debate.
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SHRIMATI BASANTI SARMA (Assam). Thank you, Mr. Vice-
Chairman, Sir, for giving me this opportunity to speak here. First, let me
pay my homage to the Watch and Ward perscnnel who had laid down their
lives for our tomorrow, | came to the Rajya Sabha, under difficult
circumstances, in 1991, | am a victim of terrorism. Shri Narasimha Rao ji,
the then Prime Minister, realising the sacrifice of my family members, was
kind enough to bring me here. |, through you, thank him and the people of
Assam for giving me this opportunity to serve my people. Sir, | would like
to state here that the hon. Prime Minister, Shri Atal Bihariji, is taking interest
in the North-East, for which | am thankful to him, his Government, and also
the other Members of this august House. | appeal to you that piease do
not neglect, do not alienate, the North-East. They are a part of you. Try to
help our youth so that terrorism is eliminated and peace prevailg. During
my 10 years' tenure here, | had the privilege to serve on different
committees and | have learnt a lot about the various departments. { had
worked under eminent Chairmen. | am grateful to all of them who guided
me, assisted me, and enlightened me. 1 am also grateful to the hon.
Chairman, the hon. Deputy Chairman, the Vice-Chairmen, the leaders of my
own party, and also the Congress President, Shrimati Soniaji, the Leader of
the Opposition, Or. Manmohan Singhji, Shri Pranab Mukherjeeji. My good
wishes to all the Members of this august House, and the staff. 1 hope to
maintain contacts with you in future. Thank you, Sir.
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ANNOUNCEMENT BY THE CHAIR

MR. CHAIRMAN: Hon. Members, | have received the following
message dated the 22nd March, 2002 from the President:-

“WHEREAS at its sitting on the 18th March, 2002, the Lok Sabha
passed the Pravention of Terrcrism Bill, 2002, and transmitted the
same to the Rajya Sabha.

AND WHEREAS the Rajya Sabha at its sitting on the 21st March,
2002, rejected the said Bill.

NOW, THEREFORE, in exercise of the powers conferred by clause
(1) of article 108 of the Constitution, |, K.R. Narayanan, President of India,
hereby notify my intention to summon the Rajya Sabha and Lok Sabha to
meet in a joint sitting for the purposes of dekberating and voting on the said
Bit."

MESSAGES FROM THE LOK SABHA
(1) The Appropriation (Railways) Bill, 2002
{1}) The Appropriation (Railways) Vote on Account Bill, 2002

SECRETARY-GENERAL: Sir, | have to report to the House the
following messages received from the Lok Sabha, signed by the Secretary-
General of the Lok Sabha:

]

In accordance with the provisions of rule 96 of the Rules of
Procedure and Conduct of Business in Lok Sabha, | am directed to
enclose the Appropriation (Railways) Bill, 2002, as passed by the
Lok Sabha at its sitting held on the 21st March, 2002,

The Deputy Speaker has under article 95(1) of the Constitution
certified that this Bill is a Money Bill within the meaning of article 110 of the
Canstitution of india.
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